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Coram:  Hon'ble Mr. BIKKI RAVEENDRA
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= ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
~ BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 03.11.2017

b .
' T KR . r'.r-.
5 K ) Coe e

At b, By S AL P L R b, b b i L L R A A e e e n e aEaE

T A o e o (T T L ot A A B8 g o o 0, B 8 8 B B A e A A T e

A

0.0

2. '_ _ . I S - _Fe,&--f‘%féﬁ%m

I _-5‘% StV Vagha M  fdvecare  fasoey Wplden oF

L il L L L L FATAY papepapepapepnpegegege

R R e R e
- I SRR

{

:

:

L

T

3

i

3

:

i

:

..... :
- ;

= e A A A AL A e R P L B LA B A A R

Learned Advocate Mr Rajesh Vaghaﬁlya 1./b Learn Advecate Mr J ayesh Buch
 present for Petitioner. None prueent for Respc ndmt - - |
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